DECLARATION QF ASSETS & LIABILITIES BY LALAN RAM , MLA OF KUTUM BA (SC) BIHAR

I, LALAN RAM son of Ugesh Bhuiva aged 37 vears, resident of Vill: Dhanivar , Tola - Birajbigha

PO Deshpur, P35, Amba , Dist. Aurangabad {Bihar) give hereinbelow the details of the sssets

(immaovable , movable, bunk balance ete. Yofmysell my spouse & my dependents :

(1) Details of PAN and status of filing of Income tax Feturn :

5L No.  |Names Permanant The finaneial year for | Total income shown in
Account Number |which the last Income- |Income Tax Retumn (in
(PAM) tax return has been Rupees)
filed
] Self BOCRPR 7706 Q  [NIL IMIL
2 Spouse- Usha Devi NIL NIL MIL
k1 Dependent | - Vijeta Kumar MIL NIL NIL
4 Dependent 2 - Amit Kumar NIL NIL MIL
5 Dependent 3 - Amisha Kumari NIL NIL MIL
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(2) That I give hereln below the details of the assets (movable and immovahle ete. ) of myself,my spouse and al) dependents;:

A. Details of movable assets: As On 24712200 1

in companies/Mutual Funds and others and the amount,

. Spouse Dependent - 1 Dependent - 2 Dependent - 3

o Mo, [Deseription ioid Usha Devi Vijots Kumari  |Amii Kumar Amisha Kumari
(i} Cash in hand Rs.15.600:- Rs.17.300/- MIL MNIL NIL

Details of Deposit in Bank accoun (FDRs, Term Deposits

ind all other types of Deposits including saving sccounts),
(i) Deposits with Financial Institution, Mon Banking Financial

Comparnies and Cooperative societies and the amount in

eposi

SBI - Bihar Vidhan Mandal,Patra | A/ No. 20015881506) |Rs. 3,404~ NIL NIL NIL NIL

PMB - Amba Brach, Aurangabad {A/c No.

09820001 DO68S180) s, 6,528/- MIL MIL NIL MIL

PNB - Balia Brach, Aurangabad {Afc No. : ) A

27670001 000RE06S Rs. 17,700/ MIL MIL NIL NIL

PNE Bank - Sanda Camp, Amba, Aurangabad-824111

(Afc Na. SF 3133) MIL Rs.34 910y- MNIL NIL MIL

Madhya Bihar Gramin Bank - Sanda Camp, Amba,

Aurangabad-824111 (Ale No. SF 1374) HIL Rs.1,39,635.11

Madhya Bihar Gramin Bank - Sanda Camp, Amba, 2 ! :

Aurangabad-824111 (Alc No. 7125010004225 1) P P e ML e

Madhya Bihar Gramin Bank - Sanda Camp, Amba, =

Aurangabad-824111 (A/c No, 71250100042242) - fi il Radiosk ik

Fixed Deposit with PFNB Ambsa (Aurangabad) Rs. 58 640/ MIL NIL MIL MIL

Deposit in Wellfare Building & Estates Pvi. Lid, Rs. 25,000/~ Rs. 10,000/~ NIL MIL NIL

Deposit in Sahara India NIL Rs. 2.23,000.- MIL MIL MIL
(iii} Dectails of investment in Donds, Debenture/shares and units NIL NIL NIL NIL NIL

(iv)

Dretails of investment in NSS, Postal Savings, Insurance
Palicies and investment in any Financial Instrument in
Past office or Insurance Company and the amown
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LIC Policy No. 517646363 DOC 28/05/2011 (Sum Rs. 16,872- NIL NIL NIL WL
Assured Rs. 2.00,000% ) - YLY
LIC Policy No. §17646362- DOC 284052011 (Sum Rs. 9,833/ NIL NIL NIL NIL
Assured Rs. 1,55,000/- ) - YLY
LIC Policy No. 517649303 DOC 28/8/2011 (Sum Rs. 6,327/ NIL NIL INTL NIL
Assured Rs. 2,00,000/- ) - HLY
LIC Policy No. $12261298- DOC 28092001 (Sum Rs. 2,674/- NIL NIL NIL NIL
Asspred Bs, S0,000V- ) - HLY
I_,..{L‘ Policy Mo. 512397451- DOC 25/01/72002 (Sum Rs. 2,755/~ MIL MIL MIL MIL
Assured Rs. 2,00,0000- ) - YLY
SBILIFE-Smart ULIP No. 44016096409- DOC Rs.50.000/-
ZEA2200 | {Sum Assured Rs, 50,0000- ) - YLY
SBILIFE-Smart ULIP MIL s, 50,000- NIL MIL MIL
Pérsonal loans/advance given to any person or entity
(] including firm, Company, Trast etc. and other receivables |NIL MIL NIL NIL MIL
from debtors and the amount.
Maotor Vehicles/Aircrafis’ Yachts'Ships (details of Make,
[iviy |Registration No. ete, Year of Purchase and amount)
Muotor Cycle - Honda Passion Plus , Reg. No. JH 03D 6073|Rs. 46,000/ MIL NIL MIL NIL
. Purchases - 2009
Maliindra Scompio WLX BS3 , Reg. No, BR26E 3717, R, 10,55,0560/- NIL NIL MIL MIL
Purchases- June 201 |
(vii) lewelry, bullion snd valuable thing (give details of weight
and value)
Gold Ornaments 20 gms. Rs. 45,0001 |'1° 15 git. s, 10gms Rs.23,000/-| 10gms Rs.23,000/-
grms.Rs, 2,58, 000/~ | 34,000/ " s
. ; : G40gms. 130 gms, Rs. i 130 gms. Rs.
Silver Ornaments & Litensils 230gms.Rs. 15,000/~ Rs.38,400/- 2800/~ NIL 7800/
[iviii) |Any other gssets such as value of Claims/interest
Freeze , TV , Sofa & House Hold Rz, T5,0000- MIL NIL NIL MIL
Cow=1 , Buffalow -1 & Goat Rs. 50,000/- NIL NIL NIL NIL
[tix) |Gross Total value [Rs.14,81,398/- Rs. 7,71,246.11  |Rs. 52687/~ Rs. 28,703/ Rs. 30,800/
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B. Details of Immovable asseis : 24/12/2011

5 - a -
5, No. |Deseription Self ]_E::SI:“-i E:ﬁ.:m::mglt EE:;I:"I?:::MI E:r:r:::;:lm‘:ﬂ
(i)  |Agriculiural Land NIL NIL NIL NIL NIL
Will.: Dhanivar,
L oction(s) "n"_ill__: I;)hanjvar. Tola Tu;-la_ ;
Birgbigha, Aurangabad |Birajbigha,Auring
abad
SuneyKho by EMNCI0E R s
Area (Total measurement in acres) 56 Decimal 34 Decimai NIL WIL NIL
Whether inherited
(¥es or MO o i Mo
Date of purchase in case of self acquired property Year -1999, 2003 2005 |Year - 2008 MIL KIL NIL
st of Laod (sesag of prurchinso) st the time-of Re. 1.18.5000- Rs. 131500  [NIL NIL NIL
purchase
Any Investment on the land by
way of development, NIL MIL MIL NIL NIL
construction eto.
Approximate Current market value Rs, 3,735,000/ Rs.2.50,000v- ML B NIL NIL
Non-Agricultural Land g
Gy |Location(s) NiL NIL NIL NIL ML
Survey number(s)
Area (Total measurement in sq. L) NIL NIL NIL NIL KIL
Whether inherited property
[Y'es or NO)
Date of purchase in case of self
ncgusived property MIL MIL MIL HNIL MIL
o8 Land (in cass of purciimse) t i time of NIL NIL NIL NIL NIL
Any Investment on the land by
(way of development, NIL NIL NIL NIL NIL
|consiruction etc, .
imate Curreni market value MWIL HNIL MIL MWIL NIL
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Commercial Building i
{including apartmenis} A N . NI
{iii} - noiion(s) WIL NIL MIL NIL L
=Survey number(s)
Built up Area (Total measurement in &g, ft.) NIL MIL MIL MIL NIL
Whether inherited property
MIL i
|(¥es or NO) i NI NIL NIL NIL
Date of purchase in case of self i
! ooty NIL NIL NIL NIL NIL
Cast of property (in case of purchase) at the time of :
B NIL MNIL MIL NIL NIL
Any livvestmeni on the
property by way of MIL NIL NIL NIL MIL
development, construction eic.
Approximate Current market value MIL MIL NIL NIL NIL
Residential Bujlding e
i ndira Awas
iy  [Gncluding apartments) Vill.:Dhanivar, Tola - |NIL NIL NIL NIL
=Location(s) Birajbigha , Aurangabad
-Survey numben(s) d I
Ariea { Total measurement in sg. fi.) 20 59, mir. NIL NIL MIL MIL
Built up Area (Total measurement in 5q. 1) 20} £q. mitr, NIL NIL NIL ML
Whether inherited property "
(Yes or NO) No NIL NIL MIL NIL
Date of purchase in case of self acguired property Year 1904 NIL MIL MNIL NIL
Caost of property {in case of purchase) at the ime of Rs. 14,500/ NIL NIL NIL NIL
purchase
Any [nvestment on the land by
way of development, MIL NIL NIL NIL NIL
Construction et
Approximate Current market value Rs. 14,500/ MIL
(¥} [Other (such as interest in propery) NIL NIL MIL NIL NIL
(¥) _|Total of Current Market Value of (i) to (v) abave Rs.3 89,500/ Rs. 250,000~  |NIL NIL NIL
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{3) I give herein below the details of labilities! dues to piiblic financial institutions and EOvErTmEnt;-

5. Mo,

Deseription

Self

Spouke
Lsha Devi

Dependent - 1
Vijeta Kumari

Dependent - 2

Amil Kumar

Dependent - 3
Amisha Kumari

(i)

Loans or dues to Bank/Financial

Institution(s)

Name of Bank or FI Amount outstanding Nature of loan

NIL

MIL

MIL

NIL

MIL

Loun or dues o any individuals/ Entity other than
mentioned in (i) nbove,

Name(s)

Amount outstending

MNature of loan

Yidhan Sabha
Rs. 7,70,000/-
Motor Car

Bilar

MIL

MIL

NIL

NIL

Any other liability

NIL

MNIL

NIL

MIL

MIL

Crand total of liabilities

Hs. 7, 70000/~

MIL

NIL

NIL

NIL

o

Government Dues;

Dues to departments dealing
with governmient
acCommodation

MIL

MIL

NIL

NIL

WIL

Dues to department dealing with supply of water

Dues o department dealing with supply of electricity

Dhuaes to depariment dealing with supply of
ll:|tpﬁnh::s.fm|:lhi]¢s

Dues to department dealing
with povernment transport (including aircraft and
helicopters)

Inceme Tax Dues

Wealth Tax Dues

Service Tax Dues

Municipal’ Property Tax Dues

Sales Tax Dues

Any Other Dues

g

Grand Total of all Govt, dues

NIL

NIL

MIL

NIL

NIL
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Dretails of Assets and Liabilities in rupees as om 24/1 272001
Description Spouse Dependent - | | Dependent - 2| Dependent - 3
Sell Usha Devi Vijeta Komari] Amit Kumar |Amisha
Kumari
A Moveable Rs.14.78.598-(Rs. 7,71.246.11 |Rs. 52687/ [Ra28,703/- |Rs. 30,800/
Asset (Total value)
B. Immovable
Asset
(i) Purchase Price and Rs. 133,000/ [Rs. 131,500~ |NIL NIL NIL
Development Cost of
Immovable Property
(Total Value)
|(iiy  |Approximate Current Rs.3,89.500/~ (Rs. 250000/~ |NIL NIL NIL
Market Price of
Asset (Total Value)
| Liabilities
(i Ciovernment MIL WIL NIL NIL WIL
dues (Taotal)
(it}  |Loans from Bank, Rs, 7,70,000/- |NIL NIL NIL NIL
Financial Instiwution and
other { Total)
Qﬁﬁ"ﬂ_@ Sz
2%
PATMA @828th day of December 2011 { LALAN RAM )
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